Govériment of Tspitg and Kashmir
D@pm'tmﬁnr of Law, Justice and Parliamentary Aﬂm.r&
Civil Secretlariat

Sripagar/Janimu
RhA R

Subjeet:-Litigation Reforms and effective micnitoring of Liligation in Union
territory of Jammu and Kashmir-Appointment of Officer In charge{OIC)
Litigation. ' _
GOVERNMENT ORDER NO:- 3729-JK (LD ) of 2022
DATED:- 14 - 06 - 2022

Qanction is hereby accorded to the appointment of Officer’s of School
Fdueation Department as mentioned in annexure to this Government Order as
Otficer In ahdrgf. (01C) thlgﬂtmn for the cases indicated against each.
ineluding ::unttmpl petition if any. pending before Hon'ble High Comt of J&K
anl 1. adakhff,antra] Administrative Tribunal.

The terms and conditions of appointment of the OIC shall be
governed I::y the provisions of Government Otder No, 1673-TR(LD) of 2021
dated 24.032021.

By order of Government of Jammu and Kashmir.

bl

Bd/-
(Achal Sethi)
: Secretary to Government
No-LAW-0LC/ ) 74/2022 Dated: 14,06.2022

Copy to the:-

Leartied .-'l,t:jh'uc:tm General, 18K

1.

2. Principal Sacretary Lo Hon'ble Licwlsaant Governat, Itaj Bhawan,

3. Jomt Swm;tar}rLJ&E} Ministry of Habie Affaies, Governmuont of Mndia.

4, Principal Secrelary to Gmmrm:ul S‘nhuu] Edncatitn Departiment,

5. Registrar General, Hign Court of J&K ahd Ladakh , Jammu/Srinagar.

6 Principal Eifq-rt..tﬁr\-' o Hon'ble Chief Tostice, High Conrt of 1&K and Ladakh,
7. Diksctor L rhgutlml Srinsgin’ Jammi, -

%, Law Officer concormed

9. Officet InCharge Litipation{OIC),

10, Private Sgeretary (. Chief Scoretary far miormation of Chief Sceretary.
11, Privale Secretary to Secretary Taw, :

12, Incharge Website. :

13, Geverwmebt Order file. H
14, Comeerned file. ——

(Khursheed Ahmad Bhat)
Additional Secretary to Government



Annexure to the Government Order No.2728-JK(LD) of 2022 dated 14.06.2022

h?n {:;f TE:E . E:;i T'ﬂi:;gﬂm 0IC (Proposed) Designation
1 Suman Bala | DR RaviShenkar,  [Director School
o e 2020 | Wp(c] vz Shule & prs Sharma Eduration Jammu
Ashwani
P 5 - 2015 | SWP | Kumarvs DR, Ravi Shankar |Dircetor Sehool
State & ors Sharmia Education Jammu
, ) , Anita Dovivs| DR, Ravi Shankar  |[Divector School
Os.  [oed] 2013 | SWF State & ors. Sharma Education Jammu
Neelam | Sh.Abdul Mapd CEQ Poonch
Kumari v /s
4 2022 Er Or Asgar
Hussain
Samoon & ors
Rashid |
Abmied Vs |
5. 1537 %019 ['GLR(s) Anuradha [Sh Colar Chand o
Gupta Sharma CED Samba
Dma
6. [17#1 2014 | SWP Rani V/s |5h Onkar Chand
State & Ors [Sharma CEO Samba
I Meenu Devi
7 1766 2015 | BWP | VSState& [Sh.Onkar Chand
Ors Shatma CED Samba
! Mahammead
2] 1742 2021 oA Latif V& Ueaf
| (&K &Ors |Sh Masood Ahmed Wanl
Abdul Rashid
i B0 2021 TA  |Dar V/s UT of [Deputy Secretary to the Government Sehool
J&K & Ors, |Education anarlmentl




